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(c) if 80, the reaction of the Government 
to its manllfacture and use on commercial 
scale? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHF.B P. SHINDE): (a) Yes, Sir. 

(b) and (c). Mixing of insecticides is con-
trary to the law of land and will infringe the 
):orovisions of the Prevention of Food Adulte-
ration Act 1955. The hazards attendant on 
mixing of Malathion with the foodgrains under 
Indian conditions are well-known and adoption 
of this method ha., therefore, to be prohibited. 

The question whether the process of treating 
foodgrains direct with Malathion will be more 
laborious or not, therefore, does not arise. 

IatematioDal SemI ..... OD 'PopulatioD 
onr-crowtla' 

1081. SHRI RAJDEO SINGH: Will the 
Minister of HEALTH AND FAMILY PLAN-
NING be pleased to state: 

(a) whether Government have accepted 
the suggestion of the In'ernational Seminar on 
"Population overgrowth" held in New Delhi 
in the first w«k of March this year that in 
the curriculum of all Medical Colleges in the 
country population dynamics and family 
planning be included ; 

(b) whether family planning programme 
with the infra-structure of health care and 
medical education at all levels is considered 
essential for the success of family planning; and 

(c) ifso, the Iteps contemplated ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING AND IN THE MINISTRY OF 
WORKS AND HOUSING (PROF. D. P. 
CHATTOPADHYAYA) : (a) The Medical 
Council of India, a statutory body which 
regulates medical education in India recom-
mended in 1968 to medical colleges and Un i-
venitie. a curriculum in Family Planning 
including population dynamics for inclusion 
in the Courses of under-graduate medical 
education. 

(b) and (c). 'Yes. Pre-service and inservice 
training in family planning is provided to 
health and family plannins workcfI both medi-
cal and para-medica), 

Reco ___ tloDe or Bhap_tl Com-
mittee for deveIopm""t of IaIaad Water 

T ...... port III Kenla 

1082. SHRI VAYALAR RAVI: Will the 
Minilter of SHIPPING AND TRANSPORT 
be pleased to Itate : 

(a) the recommendations of the Bhagavati 
Committee for the Development of, Inland 
Water Transport in Kerala ; 

(b) whether any scheme has been prepared 
or is under preparation to connect the Southern 
and Northern lips of Kerala with inland water-
ways; and 

(c) if so, the salient feature. thereof 
and the progre .. made in its implementation? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS AND IN THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI OM 
MEHTA): (a) The recommendations of the 
Bhagavati Committee for the development of 
Inland Water Transport in Kerala are as 
under: 

(i) As a long term policy the State 
Government should draw up a phased 
programme for the improvement of 
the West Coast Canal. The section 
of the canal between Quilon and 
Cochin should be given fint priority. 
Before new excavations are taken up 
for t'Xtension of the canal, the exist-
ing sections should be· propc:rly 
maintained. The improvement 
schemes along with detailed estimates 
of works and cost-benefit studies 
should be prepared. 

(ii) The scheme for providing adequate 
inland water transport facilities for 
the industrial complex in the Cochin 
region. where such facilities will go 
a long way to accelerate further 
development of F. A. C. T., Cocbin 
Division, the Oil Refinery, the Tita-
nium Complex and other major in-
dustrial units as well as small and 
medium industries should be accord-
ed the highest priority. We recom-
mend that this project should be 
taken up in the Fourth Plan. 

(iii) In the Chavara-Quilon region, 
facilities are required for transport 
of ililDenlte and other rare eartha 
Irolll lbo IAlrliq aAd PI'*"iIIf .,.. 
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to the Neendakara port for export 
purposes. The development oC inland 
waterwa}'ll in thia region should, 
then:Core, be taken up on priority 
basis in the Fourth Five Year Plan. 

(iv) Tbe lCbeme for providing better 
inland water transport Cacilities Cor 
the proposed iron ore industry near 
Beypore in Kozhikode district should 
be furtber examined on receipt of 
detailed project report Crom th~ 

State Government. 

(v) Passenger and ,cargo services should 
be modernised and augmented and 
waterways improved by acquiring 
dredgers wher<' neceoaary. 

(vi) Since Kerala bas a vast potential for 
the development of water tramport, 
we recommend that the State 
Government should set up a separate 
Inland Water Transport Organisa-
tion with qualified technical person-
nd on a priority basi. to study the 
whole problem and prepare detailed 
project reports with necessary cost-
benefit studies and also co-ordinate 
and lupervise the implementat ion or 
the ochnnes. 

Apart from thr.se recommendations, t herr 
are many other recommendations or the Bhaga-
vali Committee which are of general nature 
and apply to all States. 

(b) and (c). The West eoast Canal stretches 
from Hoodruo: in tbe North to Trivandrum in 
tIM! South. Between Badagara and Baliapat. 
_, there are three gaps of 16 kms., 8 kms., 
ud 16 \anI., in length. Out oC these gaps, 
esCllvation of the portion between Badagara 
ud Mahe has been sanctioned and the works 
are in progress. 

-'-' to KenIa Go..-eat for d~ 
JopoDeM of WaIMl Water T~port do ... 

... Foania Fin Y ......... 

1083. SHRI VAYALAR RAVI I Will the 
Min;'ter of SHIPPING AND TRANSPORT 
be pleased to Itate : 
. (a) the total amoUDt given by the Cmlral 
Gover_~ to the Government of Kerala Cor 
the developnent of Inland Water Transport 
during the lut three yean; and 

(b) the adlount proposed to hi given for 
tbe remaining period of the Fourth Five Year 
Plan ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PARUAMENTARY 
AFFAIRS AND IN THE MINISTRY OF 
SHIPPINC AND TRANSPORT (SHRI OM 
MEHTA): (a) RI.73,15,100/-. 

(h) A sum of Rs. 73.15 lakhs h .. already 
been released against schemes oC Rs. 229.29 
laItbs sanctioned 10 Car. Amount to be given 
for 'the remaining periD'i in the Fourth Plan 
will depend upon the prO(lreu achieved, subject 
to the ceiling of tbe Plan provision. 

Ued OD Prlee or pardal ~rol OD S .... r 

1084. SHRIMATI SAVITRI SHY AM: 
SHRI SHIV KUMAR SHASTRI : 

Will the Minister of AGRICULTURE ~ 
pleased to state: 

(a) how far impoaition of parti.1 eontrol on 
sugar will be helpful in controlling the high 
price~ of sugar iu the country and save the 
consumers; and 

(b) whrtber G~rnmenl have also fixed 
new (x-factory price. of sugar in the country 
and most particularly in the lugarcane produc-
ing State of Uttar Pradellh ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (PROF. 
SHER SINGH) : (a) Under the policy of 
partial control the consumer gets the benefit 
of securing a reasonable portion of his require-
ment for domestic con~ump. ion at a fair price, 
and the sugar indullry is also enabled to pay 
for the cane a price higher than the minimum 
fixed by the Central Government, thereby 
giving an incentive to the farmers 10 grow 
more cane and lupply to tbe factories. Con-
sequential incrrase in sugar production will 
help to bring down i tl prices. 

(b) Yes, Sir. 

Wldte (MIlk) RevolDdOD for I ......... 
MIlk ProdaetlOD 

J085. SHRIMATI SAVITRI SHYAM : 
SHRI R. K. SINHA: 

Will the Mini.ln of AGIUCUI.TURE be 
pkased to ltate : 

(a> whetber Government are proposing to 
introduce 'White Revolution' for incrcaaing 
the milk production in the country and iC 10, 
the lIame, or the States where thil programme 
II to ~ introduced in the fint instance : 




